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VERSUS

ALAM & ORS. Respondent(s)
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06-07-2023 These matters were called on for hearing today.

HON'BLE MR. JUSTICE HRISHIKESH ROY
HON'BLE MR. JUSTICE PANKAJ MITHAL

etitioner(s) Mr. Ardhendhumouli Kumar Prasad, A.A.G.
Mr. Rohit K. Singh, AOR
Ms. Shreya Srivastava,, Adv.
Mr. Ashish Madan,, Adv.
Ms. Ananya Sahu,, Adv.
Mr. Pritam Bishwas,, Adv.

Mr. Ravindra Singh, Sr. Adv.
Mr. Raman Yadav, Adv.

Mr. Syed Mehdi Imam, AOR

Mr. Sharad Chauhan, Adv.

Ms. AKriti Chaturvedi, Adv.
Mr. Priyam Kaushik, Adv.

ﬁWﬁ;§MRespondent(s) Mr. Praveen Jain, AOR
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Mr. Ardhendhumouli Kumar Prasad,, A.A.G.
Mr. Rohit K. Singh, AOR

Ms. Shreya Srivastava,, Adv.

Mr. Ashish Madan,, Adv.

Ms. Ananya Sahu,, Adv.

Mr. Pritam Bishwas,, Adv.

Mr. Sameer Dawar, Adv.
Mr. Yadav Narender Singh, AOR

UPON hearing the counsel the Court made the following
ORDER
In view of letter circulated by learned counsel for respondent
No. 7 seeking adjournment for filing of counter affidavit, 1list
after six weeks.
Mr. Praveen Jain appearing for respondent No. 6 submits that
his client has passed away. The petitioner is accordingly granted

six weeks time to take necessary steps in the matter.
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